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to reply in regard to this point He 
gave a lecture.

SHRI HARIKESH BAHADUR: There 
are several programmes which had 
been included in the 20-Point Pro-
gramme. If I also ask about one par-
ticular programme and the hon. Minis-
ter says that he needs a sepaate notice, 
then there is no meaning in asking a 
question. One of the points ol the 20- 
Point Programme was to te e  the bon-
ded labour. A recent study by the Gov-
ernment ol India has revealed that 
several people in many States are still 
working as bonded labour. Therefore, I 
would like to know from the Hon. 
Minister specifically the names of those 
States, the number of bonded labour 
and what the Government is going to 
do to free them so that they must be 
free from exploitation.

Bonded labour is detected in Haryana, 
Bihar etc. It is a very important ques-
tion.

The Minister is spying that he has 
given a detailed reply to every ques-
tion. I want a detailed answer.

SHRI INDRAJIT GUPTA: Sir, it is 
a specific question. The Minister in re-
ply to the question said that such a 
programme has never been seen before 
in the history of the world, but I notice 
that the Minister cannot reply at all 
even when specific questions, are put. 
What is the point in giving 21 days 
notice if the Minister cannot give re-
plies?

MR. SPEAKER; If you want statis-
tics, you can ask him.

SHRI HARIKESH BAHADUR: There 
are bonded labourers in several parts 
of the country even now. They are 
being exploited. It 13 a different matter 
that there are some border’ labour here 
also!

SHRI SAWAISINGH SISODIA; My 
submission is this that looking to the 
nature of the original question, the 
supplementary is beyond that.

SHRI SUNIL MAITRA: It is a very 
important question and the Minister 
ahould give a reply to this question.

MR. SPEAKER; Have you read this 
question? If you wanted one more 
item could have been added “the facts 
thereof and the statistics thereof” .

AN HON. MEMBER: Especially
bonded labour s y s t e m  is a very im-
portant question.

News-item “ Arab States may buy U.S. 
Arms for Pakistan”

*524, SHRI R. L. BHATIA: Will
the Minister of DEFENCE be pleased 
to state:

(a) whether his attention has been 
drawn to the news-item ‘Arab States 
may buy U.S. Arms for Pakistan’ 
appearing in the The Tribune, Chan-
digarh dated 9th March. 1981; and

(b) if so, his reaction thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL); (a) Yes, Sir.

(b) All developments in our security 
enviromment are constantly analysed 
while updating plans Tor full defence 
preparedness at all times.

SHRI R. L. BHATIA: Sir, the
Minister, in his statement, has con-
firmee that USA has been supplying 
arms to Pakistan, through that coun-
try. Now USA has come out openly 
and said "We have offered 2.5 billion 
dollars to them with regard to mili-
tary and economic assistance”. It is 
a very serious matter and the Govern-
ment of India must t’e trying to make 
the US Government realise that they 
should not go ahesd with the scheme.

May I know from the hon. Minister 
if they have approached the Prime 
Minister of Great Britain Mrs. That-
cher as well as Chancellor of FRG to 
suggest to the USA that they should 
dissuade Pakistan and not give them 
arms because it is a very serious 
matter?

I would like to know whether any 
effort baa been made by the Govern-
ment in this direction?
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SHRI SHIVRAJ V. PATIL; Sir, 
what is Btated in the answer is this, 
that the Government has seen reports 
in the newspapers. Government has 
not s a id  that actually the arms deli-
very is being done. Nor has the Gov-
ernment denied that arms delivery is 
not going to be done. Now, we have 
confirmed that the report is seen i» 
the newspaper. The question put to 
me is whether the Government has 
approached the Prime Minister of U.K. 
and the Chancellor of West Germany 
for persuading the USA Authorities 
and the Government, not to deliver 
the arms to Pakistan.

But this is beating about the bush. 
It is only yesterday the Foreign Minis-
ter stated on the floor of the House 
that he himself has passed on the con-
cern felt by this Government to the 
Government in USA about the collec-
tion of arms by Pakistan and that no 
delivery should be made by that Gov-
ernment to Pakistan. Now, the ques-
tion whether this Government has ap-
proached the Government of U.K. or 
Germany is a different matter. If the 
arms axe going to be delivered by 
those Governments over there, the 
question of approaching them and tell-
ing them that this is not going to help 
for maintaining security and peace 
in the region would arise. Time 
and again, this Government has 
declared openly that supply ol arms to 
Pakistan is not going to help in any 
fashion, and this is known to the Gov-
ernments in U.K. and Germany also.

SHRI R. L. BHATIA: While making 
his statemont, he has referred to some 
press news. My question also arises 
out of the press news whe-e it has 
been suggested that the Indian Gov-
ernment was asking friendly countries 
to approach the U.S.A. and persuade 
them not to give arms to P-ikistan. If 
you do not want to answer, I do not 
insist on that.

My second question is whether U.S. 
arms supply through the Gulf countries 
to Pakistan poses a problem not only 
to this country but to the whole re-
gion, and if any direct contact has been

made by our Government with the 
U.S.A. asking them not to supply arm* 
because that will upset tne balance in 
this area.

SHRI SHIVRAJ V. PATIL: The 
question is:

. .whether his attention has been 
drawn to the news item ‘Arab States 
may buy U.S. arms for Pakistan' ap-
pearing in The Tribune’, Chandigarh, 
dated i)lh March, 1981. . ”

and we have answered 'Yes, Sir’ . This 
is about the first part of the Question 
put by the hon. Member.

As for the second part, 1 have al-
ready said in my reply that the Gov-
ernment of India has approached the 
Government of U.S.A. The Foreign 
Minister himself said yesterday reply-
ing to the debate— and before that 
also—that he himself has conveyed the 
concern of this Government to the USA 
Government, He said yesterday that 
our Ambassador in the USA was going 
to meet the Secretary of State of U.S.A. 
yesterday only. So, in view of the in-
formation given to this House, Govern-
ment is doing all that is necessary to 
im press  upon the Government of 
U.S A. that arms should not he supplied 
to Pakistan  be ro u se  that will be creat-
ing  a difficult situation in this );nrt o f  
the region,

SHRI KRISHNA CHANDRA IIAL-
DER: May I know from th  ̂ hon. Minis-
ter whether Government has approach-
ed the Arab States and whether our 
Government has lodged a protest with 
the Arab States that they should not 
buy arms on behalf of Pakistan, and 
if so, what is the reaction of the Arab 
Stales to that? In view of the reply he 
has given, may i know whether the 
Government of India will approach the 
USSR and other countries to huy arms 
for our defence?

SHRI SHIVRAJ V. PATIL: As far 
as the first part of the rjues^on is con-
cerned, Pakistan and Saudi Arabia 
signed a Defence Cooperation Agree-
ment in 1907. Under the prjvisions of 
this Agreement, Saudi Arabia makes 
available monetary aid for purchases



by Pakistan; in turn, Pakistan trains 
Saudi military personnel and has de-
ployed some of its armed forces with-
in Saudi Arabia. The Government ol 
India has made it clear, very openly, 
time and again that arm.na Pakistan 
to its teeth is not going to help main-
tain peace and security in this region. 
Now, the question is whether we have 
directly approached them or not. When 
certain press reports appeared, Pakis-
tan denied and Saudi Arabia also de-
nied that Saudi Arabia is giving money 
to Pakistan and Pakistan is giving 
some military aid to Saudi Arabia. 
There is a denial on their part. The
question is whether we cart go and
lodge a protest against the agreement 
that they have entered into. But we 
have been making it clear io aU the 
countries in the woi'ld that arming 
Pakistan beyond a certrui! limit is 
not going to heip in any fashion,
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MR- SPEAKER: Shri Jitendra
Prasad. . . ■

Prof K. K. Tewari.

News-item Tindi Makias case for 
Supply o f U.S. Arms”

+
*626. PROF. K. L. TEWARI:

SHRI S- M- KRISHNA:

Will the Minister of DEFENCE be 
pleased to state:
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